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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
 

CENTRAL ZONE BENCH, BHOPAL 
 

ORIGINAL APPLICATION No. 57/2026 

 
 

IN THE MATTER OF: 
 

 

Suo Moto Titled Shajis Ki Bhent Chadh Raha Shahpura Talab Stap Dam 

Todkar Bhaya Ja Raha Pani Appear In Nav Duniya 18th February 2026 
 
 

JOINT COMMITTEE REPORT IN ORIGINAL APPLICATION NO. 57/2026 

(CZ) SUO MOTO TITLED SHAJIS KI BHENT CHADH RAHA SHAHPURA 

TALAB STAP DAM TODKAR BHAYA JA RAHA PANI APPEAR IN NAV 

DUNIYA 18TH FEBRUARY 2026 
 

1. That, the Hon’ble NGT vide order dated 17.04.2026 passed in OA 57/2026 (CZ) 

issued following directions: - 
 

“1. The Nav Dunia Newspaper on 18.02.2026 published a news item as Shajis 

Ki Bhent Chadh Raha Shahpura Talab Stap Dam Todkar Bhaya Ja Raha 

Pani appear In Nav Duniya 18th February 2026. 

2. The facts are that the water level of Shahpura Pond has been deliberately 

reduced, silt has been dumped along its banks, and preparations are allegedly 

underway for encroachment. Unknown individuals have allegedly broken 

both comers of the stop dam located behind the electricity office near Bansal 

Hospital. As a result, water has been continuously flowing out of the pond, 

causing its level to drop rapidly.  

3. This situation poses a serious threat to the pond's ecosystem. As the water 

level recedes, land is becoming visible around the edges, raising concerns 

about possible encroachment. The alleged tampering does not end here. The 

pond has a long history of encroachment, and recently, silt was removed from 

it. However, instead of being properly disposed of, the silt was left piled up 

along the banks. 
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4. This is a common tactic used for encroachment: first, the water level is 

reduced; then, the exposed land is levelled with silt; and gradually, it is 

occupied. If the stop dam is not repaired and the water level is not restored, 

the pond's area will shrink, paving the way for illegal construction along its 

banks. The falling water level is not merely a technical issue but a grave threat 

to the thousands of aquatic animals and fish that depend on the water of pond. 

The situation could prove fatal for aquatic life. Fish farming is carried out 

extensively in the pond. The declining water level has created an oxygen crisis 

for the fish. If the outflow is not stopped in time, piles of dead fish may soon 

be seen along the banks. Other aquatic creatures and migratory birds that 

visit the pond may also be affected. 

-------------XX------------------------XX----------------------XX------------------------- 

10. The committee which is being constituted in (item no. 3) O.A No. 87/2026 

(CZ) will also submit the report in this case, which shall be taken into 

consideration. Since both the cases i.e. O.A. No. 57/2026 (CZ) and O.A. No. 

87/2026 (CZ) are similar, thus, O.A. No. 57/2026 is tagged with O.A. No. 

87/2026 (CZ).” 
 

2. That, in compliance to the order of Hon’ble NGT dated 17.04.2026, the 

nomination of the joint committee members consisting of the following 

officials of the concerned departments were received by 23.06.2026 and 

thereafter the following committee has been constituted: - 

S. No Name of Department Name of Committee Member 

1.  One representative 

nominated by the Principal 

Secretary, Urban 

Development and Housing 

Department, State of MP 

(M.P.) 

Shri Tanmay Vashistha Sharma, 

Additional Commissioner, 

Municipal Corporation, Bhopal. 
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2.  One representative from the 

Water Resources 

Department, State of MP 

(M.P.) 

Shri Neeraj Chaturvedi, SDO, 

Kaliasot Work Sub Division 01, 

MPWRD, Bhopal. 

3.  One representative 

nominated by the Director, 

Central Pollution Control 

Board 

Dr. Poulami C Patil, Scientist C, 

CPCB, RD, Bhopal. 

4.  One Representative from the 

Member Secretary State   

Pollution Control Board. 

Shri Neetesh Chaurasiya, 

Regional Officer, RO, MPPCB, 

Bhopal. 

 

 

3. That, in compliance with the aforesaid Order of the Hon’ble Tribunal, the Joint 

Committee carried out a site inspection on 01.07.2026 at Shahpura Lake, Tehsil 

Kolar, District Bhopal, Madhya Pradesh. 

During the course of the inspection, besides the members of the Joint Committee, 

Dr. Praveen Kothari, Scientist,; Shri Jainendra Chandel, Chemist, Regional 

Office, MPPCB, Bhopal; Shri Pundreek Dwivedi, Assistant Engineer,; Shri 

Gaurav Parmar, Assistant Engineer, Shri Aditya Khare, Assistant Engineer, 

Bhopal Municipal Corporation; Shri Hariom Maheshwari, Assistant Director, 

Town and Country Planning; and Dr. Manoj Vishwakarma, Scientist, Madhya 

Pradesh State Wetland Authority, EPCO, Bhopal, were also present. 

Photographs taken during the inspection are enclosed as Annexure-1. The 

geographical coordinates of all relevant locations were recorded using a mobile-

based application and subsequently plotted on Google Earth imagery, which is 

enclosed as Annexure-2. 
 

A meeting was convened prior to the inspection to discuss the issues raised in the 

Hon’ble Tribunal's Order as well as the newspaper report. The attendance sheet 

is enclosed collectively as Annexure-3. 
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The observations recorded during the inspection are detailed as follows: 

 

3.1. Shahpura Lake is situated in Shahpura, Tehsil Kolar, District Bhopal, 

adjacent to Manisha Market, at the geographical coordinates Latitude 

23°12'21.45"N and Longitude 77°25'20.03"E. 

3.2. During the inspection, the surrounding land use and prominent landmarks 

around the lake were observed. Rishabh Dev Park is situated along the 

southern and eastern periphery while Residential colonies and Government 

Naveen Higher Secondary School are located on the western side, whereas 

Paryavaran Parisar is situated on the northern side of the lake. 

3.3. The lake is bounded by Kolar Road on the western side, Chunabhatti Road 

on the southern side, Manisha Market Road on the eastern side, and Ekant 

Park on the northern side. 

3.4. An NRCP Pond was observed within Ekant Park on the northern side of the 

lake. The park was found to be well-maintained with adequate greenery and 

plantation. 

3.5. During the inspection, a satisfactory water level was observed in Shahpura 

Lake. The presence of fishes, ducks indicated the existence of an aquatic 

ecosystem. 

3.6. The stop dam constructed at the lake outlet was found to be damaged at 

both ends. Officials of the Bhopal Municipal Corporation (BMC) informed 

that repair and strengthening of the stop dam have been proposed under the 

AMRUT 2.0 Scheme. It was further informed that provision of gate has 

also been included in the proposed work to facilitate effective regulation 

and maintenance of the lake water level. 

3.7. During the inspection, repair works of the aeration fountain installed in 

Shahpura Lake for improving dissolved oxygen levels and maintaining 

water quality were found to be in progress. The said works were being 

undertaken by the BMC. 

3.8. During the inspection, it was observed that substantial deposition of silt 

along the Paryavaran Parisar side of Shahpura Lake had resulted in the 

formation of an approach road-like embankment extending into the lake. 

Subsequently, the Bhopal Municipal Corporation (BMC) undertook 
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desilting operations and removed the accumulated silt from the affected 

area. Photographs showing the condition before and after the desilting work 

are enclosed as Annexure-4. 

3.9. Plantation and green cover were observed along several stretches of the lake 

periphery. 
 

4. That, pursuant to the inspection of Shahpura Lake, information relating to the 

issues observed during the inspection was sought from the Bhopal Municipal 

Corporation (BMC) vide MPPCB Letter No. 2536 dated 06.07.2026. A copy of 

the said letter is enclosed herewith as Annexure-5. In response, the Bhopal 

Municipal Corporation, vide Letter No. 89 dated 10.07.2026, furnished the 

requisite information regarding the condition of the stop dam, silt removal, and 

maintenance of the lake water level. A copy of the said reply is enclosed herewith 

as Annexure-6. The salient points of the information furnished by the Bhopal 

Municipal Corporation are summarized below: 
 

4.1. Details Regarding the Stop Dam: - 
 

4.1.1. The stop dam was constructed for maintaining the water level of 

Shahpura Lake. The conservation, maintenance, beautification, and 

rejuvenation works of Shahpura Lake are presently being undertaken 

under the AMRUT 2.0 Project, under which repair and strengthening 

of the damaged stop dam have also been included in the scope of 

work. 

4.1.2. With reference to the damaged stop dam mentioned in the newspaper 

report, a letter bearing No. 09 dated 13.04.2026 was submitted to the 

Deputy Director, Urban Administration and Development 

Department, Bhopal by BMC. As per the said communication, a 

temporary stop dam had earlier been constructed using stones for 

maintaining the water level of Shahpura Lake. Subsequently, the 

stones were rearranged with the assistance of the Lake Conservation 

Cell, resulting in restoration of the lake water level. It has further 

been stated that no adverse impact on aquatic life was observed and 

no encroachment had taken place at the site. 
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4.1.3. The concerned officials have been instructed to carry out regular 

monitoring of the stop dam and ensure necessary security 

arrangements to prevent recurrence of such incidents. 
 

4.2. Details Regarding Silt Removal: - 
 

4.2.1. Silt removal work from Shahpura Lake is carried out by the 

Municipal Corporation, Bhopal, from time to time. Since the silt is 

highly wet, it is not possible to remove it from the site immediately; 

therefore, the silt is accumulated at the edge of the lake and is 

removed from the site after drying. 

4.2.2. Due to the storage of silt, no situation of encroachment of any kind 

has come to light at the site of silt deposition. Currently, the silt has 

been removed from the site  
 

4.3. Details Regarding Water Level: -  
 

4.3.1. Under the AMRUT 2.0 Project, provision has been made for 

installation of gate at the stop dam for effective regulation and 

maintenance of the water level of Shahpura Lake. The work is 

proposed to be undertaken shortly. 

4.3.2. Under the said project, additional works including installation of 

aeration fountains for improvement of the lake ecosystem, desilting 

of the lake, plantation along the lake periphery, construction of 

pathways, and other lake conservation and beautification works have 

also been proposed. 
 

5. Water Quality Monitoring and Results 
 

5.1. That, with regard to periodic monitoring of Shahpura Lake, the Madhya 

Pradesh Pollution Control Board (MPPCB) is carrying out monthly water 

quality monitoring of the lake. As per the analytical data for the period from 

January 2026 to June 2026, the average Dissolved Oxygen (DO) 

concentration was recorded as 5.3 mg/L, which is adequate to support 

aquatic life. Based on the monitored water quality during the said period, the 
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water quality of Shahpura Lake conforms to CPCB Water Quality Criteria 

under Category 'D' (Propagation of Wildlife and Fisheries). The analytical 

results for the period from January 2026 to June 2026 are enclosed as 

Annexure-7. 
 

6. Recommendations 
 

That, based on the observations made during inspection and analysis of available 

information, the following recommendations are respectfully submitted for 

consideration of the Hon’ble Tribunal: 
 

6.1. The Bhopal Municipal Corporation (BMC) shall expedite the repair and 

strengthening of the damaged stop dam, including installation of the 

proposed gate under the AMRUT 2.0 Project, so as to ensure effective 

regulation and maintenance of the water level of Shahpura Lake. 

6.2. The Bhopal Municipal Corporation (BMC) shall continue periodic desilting, 

proper disposal of silt after drying, maintenance of aeration fountains, and 

regular inspection of the stop dam to ensure conservation of the lake 

ecosystem and to prevent recurrence of similar incidents. 

 

 

 

 

 

 

 

 

 

 

Neeraj Chaturvedi 

SDO 

 Kaliasot Work Sub Division 01, 

MPWRD, Bhopal. 

Dr. Poulami C Patil,  

Scientist C 

CPCB, RD, Bhopal. 

Neetesh Chaurasiya  

Regional Officer 

RO, MPPCB, Bhopal 

Tanmay Vashistha Sharma 

Additional Commissioner 

Municipal Corporation, 

Bhopal 
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Inspection Photographs in OA 57/2026 (CZ) dated 01.07.2026 
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Google Earth Imagery in OA 57/2026 (CZ) of Shahpura Lake 
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Bhopal, Madhya Pradesh, Ind 
6c5f+p7m, Ekant Park, Char Imli, Bhapal, Madh 

Pradesh 462016, India 
Lat 23.208641° Long 77,421612° 
Monday, 06/07/2026 10:17:38 AM GMT +05:30 

OPS 

Bhopal, Madhya Pradesh, Ind 
6c5f+p7m, Ekant Park, Char Imli, Bhopal, Madh 
Pradesh 462016, India 
Lat 23.20864° Long 77.421612 
Monday, 06/07/2026 10:17:45 AM GMT +05:30 
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VAKALATNAMA 
lRu\c 4( 1) of the Rulc8 frnmcJ umlcr J\dvucutcs Act, 19611 UEFORE THE HON'BLE NATIONAL GRltEN TRIBUNAL CENTRA\_i ZONE n~:NCII, DJIOPAL I 

OA No. 57/2026(CZ) I lN TH.E MATTER OF: 
SUO 1\101'0 Tll'LEU "SHA.TIS Kl JJHENT (JJADH RAJ/A Sf/Al/PURA TALAIJ STAP l)Alt11Y)])KAR JJHAYA .IA RAHA J>ANI AJ>l'EAU IN NAV DUN/YA 18Tfl FEBRUARY 2026" 

VERSUS 
STATE OF MP & ORS. . ........ RESPONDENTS 
l N~tesh Chaurasiya named below do hereby appoint, engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall include application for restoration, setting aside of ex- party orders, con"eetions, modifications, review and recall of orders passed in these proceedings, in this court or any other court in which the same may be ttied/ heard/proceeded and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications, affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages and also agree to ratify and confinn act done by him/them as if done by me.In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly understood by me at Bhopal on 16.07.2026. PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA Name& 

Fathers Name 
Neetesh Chaurasiya 

S/o Sh. Rajendra Prasad 
Chaurasiya 

Regional Officer MP 
PCB Regional Office 

Bho al 
Accepted 

Registered 
Address 

Paryavaran Parisar, 
E-5 Arera Colony, 
Bhopal, 462016 

Name & Enrollment. Otlicc Address 
No. 

E-Mail Add & Telephone 

legalcell@mppcb.mp.gov.in 
7898892470 

E-Mail Add. 

ParyavaranParisar, parul.bhadoria04@gmail.com 
PARUL E-5 Arera Colony, legalcell.pcb@mp.gov .in 

Bhopal, 462016 BHADORIA 
1587-2012 

MOHITBUCH legalcell.pcb@mp.gov .in 
1305/2017 

PRANJAL 
odvocateprnnjnlpandey@gmnil.com PANDEY 

MP 2881-2021 

Status in case 

OIC, MP 
PCB (R-2) 

Telephone 

8085977111 

9685034578 

9340657120 

Signature 

Full Signature 

\>~t 

~-
J~ f 1)11•:p-· .A 

l 
I 

I 
I 
I 

I 

j 
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JCR in OA 57/2026 legalcell < legalcell@mppcb.mp.gov.in >

LegalCell < legalcell@mppcb.mp.gov.in >
Thu, 16 Jul 2026 6:52:22 PM +0530

To "harnengt"<harnengt@gmail.com>,"Collector Bhopal"
<dmbhopal@nic.in>,"commoffice"<commoffice@bmconline.gov.in>,"cpcb bhopal"
<cpcb.bhopal@gmail.com>

Cc "parul bhadoria04"<parul.bhadoria04@gmail.com>

Madam/ Sir

Please find enclosed the JCR on behalf  of  Madhya Pradesh Pollution Control Board (MPPCB) in OA
57/2026 (CZ) Suo Motu TITLED SHAJIS KI BHENT CHADH RAHA SHAHPURA TALAB
STAP DAM TODKAR BHAYA JA RAHA PANI APPEAR IN NAV DUNIYA 18TH
FEBRUARY 2026 VS STATE OF MADHYA PRADESH for information and necessary action. 
 
This mail may be treated as proof  of  service.
 
 
 
Regards
Legal Section
MP PCB
 

1 Attachment(s)

OA 57-2026 SUO MOTO TITL…
5.8 MB
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